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L Brief fact giving rise to the present UA, as stated
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Rs.5500 UUGU; DUt the pay scales of JdTs of Central
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oedIrrectariac Gfficial deghdgc Service {CSOLS) who were




with +the STs of CTB and HPs of CHTI in the pay scale of
¥ Rs.1640-2900, were given only the replacement scale of
R=s.5500-28000. According to the applicants, in a meeting
Leld on 26.5.1998 by the respondents, it was decided to

violated the principles of equal pay for equal work, .
Applicants claim that their nature of duties and
responsibilities are at higher side in comparison to
their counterparts in CTB and CHTI.
3. Respondents in their reply have contested the
r
application and have stated that as per the
recommendations of Vth Central Pay Commission {CPC}, vide
aotification dated 30.9.87, 8Ts and JTs of C30LE were
given the revised pay scale of Rs.5500-90G00 and
Rs.5000-8000C respectively. The pre-revised scale of
7s5.1400-26800 and Rs.1600-28680 have been clubbed together
as 8-9 and were placed inm the revised =scale of
Rs.5000-8000. As per the Recruitment Rules {RRs)
_ ,
notified on 19.8.8%1, 75% of the posts of 8T in CB0LS are
filled up by promotion from amongst JTs having rendered 5
years regular service in the grade and 25% posts are
filled by direct recruitment.







> 7. During the course of the arguments, the learned

: counsel for the applicants has taken the main grounds
that it is a policy decision of the Government of India

that pay scales of officials working in Ministries should

not be less than the similarly placed incumbents wor“iig

in subordinate offices, that the respondents have
disturbed the traditional parity between the pay scales

of applicants and those of their counterparts in CTB and

v drawing a higher pay scale or atleast the same pay scale
as +their counterparts in the subordinate offices but for
some inexplicable reason a differentiation had been made
in respect of the applicants for no valid reason.

8. On the other hand, respondents’ counsel would contend
that +the pay scales of various posts in Government of
India are decided keeping in view the nature of duties
and responsibilities, educational gualifications and
other relevant factors, vth CPC had recommended pay

have been recommended the pay scale of Rs.2000-3500 in
view of their post-graduate qualification. Again, the
duties and responsibilities of HPs in CHTI are different
t5 that of Translators in CSOLS and CTB. Vvth CPC had not
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compare the POSTS witlh those of CTB of CHTI etc.
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